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Ref. No. 287/0/9 !szz/FavAa KL, Rated 122 e g

To,
The Registrar
National Green Tribunal
Principal Bench
~ New Delhi.
E-mail : judicial-ngt@gov.in

Sub.-Report in Compliance to the direction issued by Hon'ble

National Green Tribunal on 15.01.2024 in O.A. No. 53/2024 Farha
Khan Vs State of U.P. & Ors.

Sir, |
With reference to the subject mentioned above kindly find enclosed
herewith the Report in compliance of the order issued on 15.01.2024 by

Hon'ble National Green Tribunal in O.A. No. 53/2024 Farha Khan Vs State of
U.P. & Ors.

Encl. : As above.
Yours faithfully

-5
(Ankit Singh)
Regional Officer
Copy to :

Member Secretary, U.P. Pollution Control Board, Lucknow for information.

District Magistrate, Muzaffarnagar for information.

Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for perusal
and necessary action.

Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow for

nformation.

o b

o

"5

Regional Officer

D/Neeraj Mittal/Letter 2024
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Report of UPPCB in compliance to the order dated 15.01.2024 issued by Hon’ble National Green
Tribunal, New Delhi in O.A. no 53/2024 Farha Khan Versus State of Uttar Pradesh & Ors

Background

Grievance in the Original Application submitted to Hon’ble National Green Tribunal is regarding
violations of Solid Waste Management Rules, 2016 and Bio-Medical Waste Management Rules, 2016 by
Nagar Palika Parishad, Muzaffarnagar. The applicant has alleged that there is no door to door collection
of Municipal Solid Waste. Several locations have been made where the mixed domestic waste is being
dumped every day. Also, the landfill site at Kidwai Nagar, Muzaffarnagar is merely a dumping yard for the
solid waste disposal.

Order dated 15.01.2024 issued by Hon’ble National Green Tribunal in the O.A 53/2024

Hon’ble National Green Tribunal has issued directions on 15.01.2024, effective part of which is as
below: -

“«

..1. In this original application, Applicant has alleged serious violation in respect of
comp//ance of So//d Waste Management Rules, 2016 and Bio-Medical Waste Management Rules, 2016 by
the Nagar Palika Parishad, Muzaffar Nagar, Uttar Pradesh.

2. As per the grievance, the waste is neither segregated nor processed. The final dumping site is at Kidwai
Nagar, Muzaffar Nagar, which is not a sanitary landfill but a mere big dumping yard, which is abutting
the residential colonies. It is also alleged that the Municipal Corporation has permitted cropping up of
several illegal dumping sites for dumping of municipal waste and there is no proper municipal waste
management within the Municipal Corporation concerned.

3. The OA raises substantial issue relating to compliance of the provisions of the Scheduled enactments.

4. Let notice be issued to the respondents. Applicant is directed to serve the respondents and file affidavit
of service on or before the next date of hearing.

5. Respondent No. 2, Member Secretary, Uttar Pradesh Pollution Control Board is directed to carry out the
spot inspection and file the status report at least one week before the next date of hearing by e-mail at
judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF..................... "

Action Taken Report of UPPCB in compliance to the order dated 15.01.2024

e That in the compliance of the order and submission of report, Additional District Magistrate
{ADM(E)}/Incharge Local Bodies, Muzaffarnagar has issued letters dated 17.02.2024 and
27.02.2024 directing Executive Officer (EO), Nagar Palika Parishad, Muzaffarnagar and Regional
Officer, UPPCB, Muzaffarnagar to take necessary action and submit report. Letters annexed as
Annexure 1.

e That further, as the enforcement of MSW Rules 2016 and proper and scientific collection,
transportation and disposal of MSW generated is the major responsibility of concerned local
bodies, hence, Regional Officer, UPPCB Muzaffarnagar, issued a detailed letter vide letter no
1263/0A-53/Farha Khan/2024 dated 05.03.2024 to EO, Muzaffarnagar for providing all details as
per the directions of Hon’ble Tribunal regarding collection, transportation and disposal of MSW
being carried out presently in compliance to MSW Rules, 2016. Additionally, Information is
sought regarding collection and disposal of legacy waste, and the mechanism being used by the
local body for proper disposal of MSW generated. Letter Annexed as Annexure 2.
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e That in compliance of letter issued by Regional Officer, UPPCB, Muzaffarnagar, information has
been provided by Nagar Palika Parishad, Muzaffarnagar vide letter no 2493/10%0/2023-24 dated
11.03.2024 which is annexed as Annexure 3. Pointwise details provided by EO, Nagar Palika
Parishad , Muzaffarnagar is as below :-

Sl Information  required from  NPP | Status provided by NPP, Muzaffarnagar Remarks

no | Muzaffarnagar

1 Is Door to Door collection of waste being | Door to Door collection of MSW is being
carried out in Muzaffarnagar. No. of | operated by NPP Muzaffarnagar. For
vehicles in place for collection of | effective collection of MSW, vehicles being
Municipal Solid Waste used are :-

Mini Tipper—-72
Tricycle - 77

2 Quantity of MSW bring generated within | Total Domestic waste generated from NPP
the area of NPP, Muzaffarnagar Muzaffarnagar is approx. — 234 MT/day

3 How is Domestic waste being collected | The domestic waste is being segregated at | Photo of MRF
and segregated? No. of sites being used | the MRF centre located at Roorkee Chungi | centre is
for this purpose along with locations at Roorkee road Annexed as

Annexure-4.

4. No. of temporary dumping sites being | There is no temporary dumping sites in | Photos of
operated within the area of NPP, | NPP, Muzaffarnagar. Only secondary | secondary
Muzaffarnagar collection point is established from where | collection

waste is collected and sent to dumpsite at | points is
Kidwai Nagar Annexed as
Annexure-5.

5 No. of sites from where the waste is | There are 55 wards in NPP, Muzaffarnagar,
being collected and sent to the landfill | from where the waste is collected and sent
site  operating at Kidwai Nagar, | to MSW processing plant at Kidwai Nagar.

Muzaffarnagar

6 Details of plant and machineries being | Disposal of MSW sent to Kidwai Nagar site | Photos of
used for scientific disposal of waste being | was done by MSW processing plant which | processing
stored at the site in Kidwai Nagar, | was operated by third party till | plant and
Muzaffarnagar 31.08.2023. The processing plant has not | machinery at

been operation after that. Kidwai nagar is
Annexed as
Annexure-6.

7 How much legacy waste is dumped at | 224655 MT Legacy waste has been | Photos of
Kidwai Nagar presently? How much | scientifically disposed at the Kidwai nagar | legacy waste
legacy waste has been scientifically | site. Total legacy waste still remaining at | dumped till
disposed from the site with details of | the dump site has not been measured by | now at Kidwai
disposal of legacy waste NPP, Muzaffarnagar, but as per the | nagar site is

representative, approx. 5.5 Lac MT legacy | Annexed as
waste is dumped at site. Annexure-7.

8 How are the various categories of waste [eDry waste — Through MRF centre

dumped at landfill site (Dry, Wet, Bio
medical waste, Inert waste) being
disposed separately?

e\Wet Waste— Through composting
elnert waste— Through MRF centre.
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Observations and Recommendations

(i) As per information of NPP, Muzaffarnagar, Door to Door collection is being carried out presently
in the city.

(i) Total waste generated per day from the NPP Muzaffarnagar area is Approx. 234 MT/day. Wet
138 MT/day, Dry waste 93.6 MT/day and Inert Waste 2.34 MT/day.

(iii) NPP Muzaffarnagar is carrying out waste segregation at MRF Centre located at Roorkee Chungi at
Roorkee Road in Muzaffarnagar. As per information of NPP, there are no illegal temporary
sites created by NPP, Muzaffarnagar. Photos of MRF Centre for segregation of waste are
annexed as Annexure-5.

(iv) However, all locations specified in the O.A. have been inspected by Regional Office, UPPCB,
Muzaffarnagar. As per the inspection, it has been observed that locations mentioned in O.A.
Domestic waste is being dumped in all the 15 Locations. Most of the locations do not have
boundaries and waste is scattered on sides of road/paths etc. Photographs of all locations
showing present situations is annexed as Annexure 5.

(v) Regional Officer, UPPCB Muzaffarnagar has issued notice to EO, NPP Muzaffarnagar with
directions to immediately collect all the waste dumped on these locations and send to the
common site for further processing. Copy of letter is annexed as Annexure 8.

(vi) Detailed information regarding Landfill site established at Kidwai Nagar

(a) Details of machineries operating presently at the landfill site for processing of MSW .
Process Capacity of the plant for processing of MSW per day - 120 MT/Day

(b) Quantity of MSW which is disposed per day by processing of waste — Presently not
operational.

(c) Quantity of legacy waste presently dumped at the landfill site — 5.5 Lac Ton

(d) Quantity of legacy waste which has been disposed till now - 224655 MT

(e) Facility available for management of leachate to prevent water pollution — No facility
available.

(f) No. of transfer points established for collection and transfer of MSW to landfill site —28
Sites

e UPPCB has inspected the landfill site operating at Kidwai nagar. During inspection, it has been
observed that MSW and Legacy Waste plants and machinery found not operating. Quantity of
Legacy waste dumped at the landfill sites is approximately 5.5 Lac MT. No facility is available for
treatment of leachate. CTO has not been obtained by NPP, Muzaffarnagar from State Board.

e Regional Officer, UPPCB, Muzaffarnagar has issued notice to NPP, Muzaffarnagar with directions
to immediately remove garbage from several temporary sites identified, submit action plan with
specific timelines regarding complete disposal of legacy waste presently dumped at the common
site at Kidwai Nagar and action plan with time lines specifying when the MSW processing plant
shall be completely operational. Letter is Annexed as Annexure 8.

L7

&

(Imraan Ali) (Ankit Singh)
A.E.E. Regional Officer
UPPCB, Muzaffarnagar UPPCB, Muzaffarnagar
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Email - romuzaffarnagar@uppcb.in

G
5

A3 Yo
Ref. No.

Hnrl(ou\ 7 C - l

83 srafay

S5 ST W W R @, aemesng

Ay
Ny U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR

641, T ALY, FAEHRTIR—251001 (Fo¥o)

1263 /0R -5 3| vz 2z L Doty 057037224
war ¥
: afy
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a4 31 ¥ uRd sy 1w 15012024 @ IAUTAT B qEY W |

BRI

FUIT SR fvaF 710 vrosfodio § fameh= aowo W= 53 /2024 TET @M
9T 3090 1T T 3= A qIRT AR faHIH 15.01.2024 &1 Hedf TR IR BT FE |
SH T H € gRT W WA Y T § 6 weY [ONERTR # Solid Waste
Management Rules 2016 @ Bio Medical Waste Rules 2016 # afoid 9yt &7 Soored
TRUfAT oRYe JAPhTR gRT fhar o ver R 9 e o auRme @
Segregation Ud Scientific Disposal 78! a1 o1 38T 2, fheas R & wrfda Landfill Site
@1 W13 Dumping Yard & U § wan far 97 v@1 } R wey A e W illegal
Dumping Sitges W @11 &1 T €, 1 f& Solid Waste Management Rules 2016 &7 YT
Jooltd ITdm 2 |

"0 TH0SN0E0 §RT TRUTdT gRee & # adq 3 9 d =Rel 3 Il @
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o—  TIRUGT URYE HOUHTTR I WG qdaH § gEia ufafs St e

39 aral¥te @ AT &1 fdavor |
3 WWNW@WW@Q%%W@QS%W@&ﬁFEﬂGﬂTs'T

2 ud Iwiad &q fafed wE &1 Rawer @ Gfed Suder & |
4—  gamE F FRUfdST oREE YOUERATR @ dHd fbae Temporary Dumping

Sites FaTferd @1 W1 %&£, Longitude - Latitude Wfed fqavor Iuaer #vn |
s RIS URYE FOUHR & EFAIG G BRe] O ufde @1 fha

Il ¥ ufafed tes @ fhedg R 9 WfUd Municipal Solid Waste Processing

Plant & FRaTRa fam T &1 2 |
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fheag "R & w@nfd Municipal Solid Waste Processing Plant # ddHI H
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Secondary Collection Points

Muzaffarnagar, Uttar Pradesh, india i |

New Bhope Bus Stand, Bachen Singh Colony, Mizaftamagar, Uttar Pradesh 261001,
Lat 20 472704%

Long 77.722292°

08/03/24 11710 AM GMT +08:30

|
|

Annexure-5
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Annexure-6

Processing Plant & Machinery

‘ Muza"amaqar Unar Pradesh, India
Muzaffamagar, Uttar Pradesh 251002, India

B 7 Lat 20.454509°
2 Long 77.680840°

JZ 12/03/24 12:42 PM GMT +05:30
! . falll” wn

Lat 20.454515°
Long 77.68096°
12/03/24 12:42 PM GMT +05:30
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Annexure-7

Legacy Waste Dumped Site

Muzuﬂamagnr Uttar Pradesh, Iindia
Unnamed Road, Khalapar, Muzaffarnagar, Uttar Pradesh 261002, India

Lat 20.454616°
Long 77.681029°
12/03/24/12:44 PM GMT +06:30

Unnamed Road, Khalapar, Muzaffarnagar, Uttar Pradesh 251002, India
Lat 20.454438°

Long 77.680954"

12/03/24 12:43 PM GMT +05:30
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